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SHRI M. VALIULLA: May I know the 

budgeted amount and the amount that 
remains to be spent in this year? 

DR. K. L. SHRIMALI: A sum of one crore 
of rupees has been set apart in the first Five 
Year Pi an to implement schemes of Youth 
Camps and Labour Service Camps by 
students. Out of this, a sum upto a maximum 
of Rs. 30 lakhs has been sanctioned for 
utilisation during 1954-55. 

SHRI M. VALIULLA: How much has been 
given out of this one crore of rupees? 
Provision has been made for Rs. 30 lakhs but 
out of this bow much has been spent? 

DR.  K.  L.   SHRIMALI:     The    hon. 
nber will find that information in the 

statement which has been laid on the Table 
of the House. 

SHRI M. VALIULLA: The statement shows a 
figure of Rs. 14 lakhs and odd as on 15th 
February 1955. May I take it that it relates to 
the year 1954-55 or is it that it includes 
previous years i also? 

DR. K. L. SHRIMALI:  We are still  j 
awaiting   some   information   from   the   j 
Defence   Ministry   to     which     certain sums  
were  advanced. 

SHRI M. VALIULLA: Is the Government 
receiving reports from the States  regularly? 

DR. K. L. SHRIMALI: Y,es, we receive 
regular reports with regard to Youth Camps. 

MR. CHAIRMAN: The questions are over. 

WRITTEN ANSWERS TO QUESTIONS 

CONTRABAND  GOLD  SEIZED  IN  1954 

1. SHRIMATI VIOLET ALVA: Will the 
Minister for FINANCE be pleased to state: 

(a) the quantity of contraband gold seized 
during the year 1954; 

(b) the names of places where such 
contraband gold was seized and the quantity 
seized at each place; 

(c) the number of prosecutions launched 
for smuggling gold; and 

(d) the manner in which the gold seized,  
was  disposed of? 

THE MINISTER FOR REVENUE AND 
DEFENCE EXPENDITURE (SHRI A. C. 
GOHA): (a) The quantity of gold seized by 
Customs Officers during the year 1954 was 
98.472 tolas. 

(b) The compilation of a list giving the 
names of all the places where gold was seized 
will involve time and labour out of proportion 
to the benefit likely to be achieved from such 
compilation. However, a statement "A" 
showing the names of places where over 100 
tolas of gold were seized and the quantity of 
gold seized at each of those places is placed 
on the Table of the Sabha. 

(c) The number of prosecutions launched 
for smuggling gold during this period is 29. 

(d) The information is contained in th 
statement "B" which is placed ori. the Table 
of the Sabha. 
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NOTE.—1. The statement excludes seizures 
made by Bombay Land Customs staff in 
December 1954, as figures of these are not 
readily available. 

2. Seized gold is sent to the Mint or local 
office of the Reserve Bank of India for 
custody if the quantity is large. 

CONSUMPTION   OF TOBACCO AND TOBACCO-
PRODUCTS    IN   INDIA 

2. SHRI N. S. CHAUHAN: Will the 
Minister for FINANCE be pleased to state the 
quantity of the following articles consumed 
internally in India, during each of the 
financial years, 1951-52,   1952-53   and   
1953-54: — 

(i) cigarettes; 
(ii)  biris, cheroots and cigars;  and 
(iii) chewing and smoking tobacco?] 

 

 


